Papers Laid [4 March, 2016] on the Table 3

{c) Statement giving reasons for the delay in laving the papers mentioned at
(1) (a) above. [Placed in Library. See No. L.T.4216/16/16]

(i) (a) Twenty-ninth Annual Report and Accounts of Export Promotion Council
for Handicrafts (EPCH), New Delhi, for the year 2014-15, together with
the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.

{c) Statement giving reasons for the delay in laving the papers mentioned at
(11) () above. [Placed in Library. See No. 1..T.4133/16/16]

Notification of the Ministry of Agriculture and Farmers Wellare
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[Placed in Library. See No. L.T.4149/16/16]

Reports and Accounts (2012-13 and 2014-15) of various companies

and related papers.
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(1}  Acopy each (in English and Hindi) of the following papers, under sub-section
{1) (b} of Section 394 of the Companies Act, 2013:—

(1) (a) Thirty-fourth Annual Report and Accounts of the Bengal
Chemicals and Pharmaceuticals Limited (BCPL), Kolkata, for the
year 2014-15, together with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General of India

thereon.

(by Review by Government on the working of the above Company.
[Placed in Library. See No. L.T.4151/16/16]

(i) (a) Fifty-second Annual Report and Accounts of the Indian Drugs
and Pharmaceuticals Limited (IDPL), Gurgaon, for the vear
2012-13, together with the Auditor's Report on the Accounts and
the comments of the Comptroller and Auditor General of India

thereon.



